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MB. CHAIRMAN: I think, we can now 
more on to the next Question Question No. 
263. 

Financial    assistance   for    pre-loom    Mid 

post-loom   processing facilities 

*263. SHRI    DIGVIJAY     SINGH:† 

SHRI SATYA PRAKASH 
MALAVIYA: 

Will the Minister of TEXTILES be pleased  
to  state: 

(a) whether Central Government is 
providing  any financial   assistance  to     i 
State   andloom   and     Power     Loom 
Development Corporations      and     its Co-
opevative   societies   for setting up     ! pre-
loom,   and  post-loom   processing     
facilities; 

(b) if so, the details  thereof;  and 

(c) what criteria is being followed for  
extending   such   assistance? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI G. 
VENKAT SWAMY): (a) to (c) A statement 
is laid on the Table of the House. 

†The Question was actually asked on the 
floor of the House by Shri Digvijay Singh. 

Statement 

financial  Assistance     for    pre-loom and  
post-loom   processing  facilities 

(a)   Yes, Sir. 

(b) and (c) Government of India has been 
extending financial assistance to the State 
Level Corporation or Apex Cooperatives or 
other such bodies supported by State Govern-
ments on 100 per cent loan basis. The 
schemes are approved on submission of 
detailed project report indicating, inter alia, 
the need for the Process/Dye House and value 
addition that will be generated by improving 
the processing|dyeing facilities. The project 
has to be implemented by State Level 
Corporatios or Apex Cooperatives or other 
such bodies supported by State Governments. 
However, this scheme has been transferred to 
State Sector from   the year 1993-94. 
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My question was about financial assistance 
and the Minister replied about the loan. Sir, 
the loan is refundable with interest. So he has 
not replied to my question. Anyway, I would 
like to know why this sector has been 
transferred to the State Government. 

 

 

SHRI SUSHILKUMAR SABHAJI-RAO 
SHINDE: Sir, the next ques-tion is very 
important and the whole country wants to 
know the Government's policy about    it. 

SHRI PR A GAD A KOTAIAH: How 
many State-level handloom and powerloom 
combined corporations are there in the 
country? I would also like to know whether it 
is the policy of the Government to encourage 
and assist the powerloom corporations for 
settng up pre-loom and post-toom processing 
units. 

MR. CHAIRMAN:     The    Question 
Hour is over. 

Written Anwerr to Questions 

Demand  for  conclusion of  Uruguay Round  

of   Talks  by  GATT Member countries 

*284. SHRI SUSHIL KUMAR SAM-
BHAJIRAO SHINDE: 

SHRIMATI VEENA  VERMA: 

Will the  Minister  of    COMMERCE be 
pleased to state: 

(a) whether   it  is  a  fact     that     a 
large   number     of    GATT     member 
countries, particularly the Latin American 
countries have under scored the need for 
going ahead with the draft final act (DFA) to 
conclude the Uruguay Round of Talks on the 
basis of the Dunkel draft; and 

(b) if so what    is    Government's 
reaction to this demand? 


